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Opening of Regional Stationery
Depots

3318. SHRI HARISH KUMAR
“GANGWAR: Will the Minister of
WORKS AND HOUSING be pleased
‘to state:

(a) whether it is a fact that Re-
gional Stationery Depots have been
located at Delhi, Madrag and Bombay
tg improve the supply of articleg of
-stationery to the loca] indentors apart
from facilitating petter contact bet-
ween the indentors ang the supply
-agency and to reduce the quantum of
local purposes; and

(b) if so, whether such Regional
Depots are to be opened in other
capital cities of all the Stateg where
concentration of Central Government
"Offices are substantial to further im-
prove the affairs?

THE MINISTER OF PARLIAMEN-
TARY AFFAIRS AND WORKS AND
HOUSING (SHRI BHISHMA
NARAIN SINGH): (a) Three Re-
gional gtationery Depots at Delhi,
Madras and Bombay, along with the
main office/depot at Calcutta, con-
stitute the net-work of the Govern-
ment of India Stationery Office.

(b) No, Sir.

Drinking Water Supply = Scheme

»3320. SHRI M. V. CHANDRA-
SEKARA MURTHY:

SHRI SUDHIR KUMAR
GIRI:

"Will the Minister of WORKS AND
"HOUSING pe pleased t, state:

(a) whether State Governments

Were assureg by the Union Govern-
ment that financial constraints would

not be alloweg to impede drinking
water supply scheme;

(b) if so, whether Union Govern-
‘ment has alsp mssureq the Stateg to
‘bring the entire populatiop under the
«drinking water scheme; and
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(c) what are the schemes likely to
be completed during the current year,
State-wise?

THE MINISTER OF PARLIAMEN-

TARY AFFAIRs AND WORKS AND .

BHISHMA

NARAIN SINGH): (a) Drinking
water supply is a State subjet.
Schemeg are formulated ang imple-
mented by the State Governments
from the funds provideq in the State
Plang However, the Central Govern-
ment provides assistance to, the State
Governments under the Centrally
Sponsored Accelerated Rural Water
Supply Programme t; supplement
their resourcegs in providing safe
drinking water to the identified pro-
blem villages. During the Sixth Plan
“effort will pe to cover all the iden-
tifieq problem villages with atleast
one source of gafe potable water
available throughout the year”.

(b) In the conference helg with
the representativegs of the State Go-
vernments in February, 1982, iy New
Delhi, it was resolved that water
supply should be provided to the en-
tire urban gnd rural population dur-
ing thp International Drinking Water
Supply and Sanitation Decade, i.e., by
March, 1991.

(c) Ag the sthemeg are formulated
anqd implementeq by State Govern-
ments, the Programme has to be
drawn up by the State Government.

HOUSING (SHRI1

Rate of Agricultural Growth

3321. SHRI RASABEHARI BEHE-
RA: Wil] the Minister of AGRICUL-~
TURE be pleased to state:

(a) whether it is g fact that agri-
cultural growth i{n India is very slow;

(b) if g0, whether Central Govern-
ment have examined the reasong for
slow rate of agricultura] growth in
India; and

(e) if so, detailg thereon?
THE MINISTER OF STATE IN

THE MINISTRIES OF AGRICUL-
TURE AND RURAL DEVELOPMENT




125 Written Answers PHALGUNA 24, 1903 (SAKA) Written Answers 126

(SHRI R. V. SWAMINATHAN): (a)
The compouneq growth rate of agri-
cultural production during the period
1949-50 to 1980-81 ig 2.59 per cent per
annum. - This is higher than ¢he rate
of growth of population which is 2.15
per cent annum. Taking a more re-
,cent period 1968 to 1979 the figures of
index number of agricultural produc-
tion, as reported in the FAO Year
Book, 1979, indicate that our
growth performance (2,44 per cent
per annum) wag better than the world
average. (242 per cent per annum).

(b) and (c¢). Doeg not arise, Sir.
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Works Study ‘in TCPO

3323. PROF. AJIT KUMAR MEHTA:
SHRI CHANDRADEO PRA-
SAD VERMA:

Will the Minister of WORKS AND
HOUSING be pleased to state:

(a) whether his Ministry has con-
ducted any study to assess the work
load of officials and staff working in
the Town and Couniry Planning Or-
ganisation, a subordinate Office of
the Ministry;

(b) if so, details thereof and the
category-wise (Gazetted and non-Gaz-
etted) posts found short or surplus in
the Town and Country Planning Or-
ganisation;

(c) how far the assessment of the
tudy team will affect on the increas-
ing/reducing the staff stagnation:

(d) how many persons are sftagna-
ting for more than 10 years in the
same posts; and

(e) what measures have been taken
by his Ministry to streamline the pro-
motion avenues of the Social Scientists
and physical staff at the lower and
middle levels?

THE MINISTER OF PARLIAMENT-
ARY AFFAIRS AND WORKS AND
HOUSING (SHRI BHISHMA NAR-
AIN SINGH): (a) t0o (e). In connec-
tion with the re-structuring of the
Town & Country Planning Organisa-
tion, a study has been conducted.
Among other things, the study covers
the work load of technical staff. The
study recommends the creation of
some posts and abolition of some. Al-
though the re-structuring and the
study is mainly in relation to the
capacity of the Organisation to carry
out its functions and responsibilities,
questions of carreer development and
growth opportunities, have also been
taken into account. No final view has
been taken as the matter is under con-
sideration.





